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Amendment No.2 was, by leave, with-
drawn.
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The Resolution was, by leave, withdrawn.
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RESOLUTION RE : DEFENCE NEEDS
OF INDIA

SHRI RANIJIT SINGH (Khalilabad) :
Mr. Chairman, 1 move :—

“This House resolves that a Standing
Parliamentary Committee on Defence
be appointed to study the problems
of India’s defence needs and periodi-
cally to keep scrutinizing her defence
preparedness and sugget ways and
means to the Government to ensure
the security of the country’s frontiers.”

I move this Resolution not for mere cri-
ticism of the Goverrment though that
will come. During my speech I will not
criticizc only because I take it to be the role
of the Opposition to criticize the Govern-
ment. The sentiments behind my criticism
are motivated purely by non-partisan con-
siderations and for the better security of the
couatry, also for the better utilisation of the
armed forces on which we are spending half
our Budget.

1 must also make it clear that my stentorian
voice, the voice of defence, may not¢ be mis-
understood. The Prime Minister has
counselled, and her counsel I take to be the
counsel of the leader of the House that we
should not talk in a loud tones . She got
angry and lost her temper but even in her
anger, she looked sublime. I shuder to
imagine what the Defence Minister would
look like when he loses his temper and,
therefore, I apologise to him, in the begin-
ning, and I request him that I may not be
misunderstood. 1 will not criticise indivi-
duals because I have to criticise the system
and that system is not born out
of a wrong policy of any individual
but it is an inherent weakness of
democracy, I will explain forthwith.

The necessity for a Standing Parliamentary
Committee on Defence arises out of past ex-
periences on the functionig of democratic
armed forces and the democratc set-up in
a democracy like India. I will give example
of how an the question of defenceeven Eng-
land, perpetually fighting wars since hund-
red of years, maintaining an empire by the
force of might, fail owing to the inherent
weaknesses of democracy. The psycholo-
gy of a democratic Government is apsy-
chology of peace. We do not say that
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political power is born out of the barrel of a
gun. That is what Mao says. Mao says
that war is politics with bloodshed and poli-
tics is war without bloodshed. He regards
war as a continuation of policy not by other
means but by the best means. He says,
war is the highest form of struggle to resolve
contradictions. Keeping in mind the
sayings of Mao, because at the moment we
have to combat him, we have to consider
how far we can improve our armed forces
with limited means we have and within a
democratic set-up.

-

Our psychology is built up in such a man-
ner that the moment a person, a Defence
Minister or even a Member of the Opposi-
tion cries out for having better defence,
he is dubbed as a war-monger. It is the
inherent weakness of democratic persons
that they do not want a charge against them-
selves. So, they keep quite and the result
is that our defence gets weaker and weaker.

Defence is a very technical matter. We
have to recognise that. Defence does not
consist of just grand strategy and strategy.
It consists of intricate systems of weaponry
organisation and of operational research.
It is absolutely essential that anybody
handling the matter of defence should know
the basic rudiments of defence or have per-
sonal stakes for the defence of the country.
Those personal stakes are not born out of
the general feeling of the country for the de-
fence of the nation but it is born out of a
feeling of suffering or a feeling of elation at
the failure or the success of the armed
forces. At the moment, unfortunately, to
tackle this very technical matter, we do not
have one man who can be called an ideal
defence technician. But, separately, in this
House, we have persons with personal stakes,
Members who have got their whole family
in the armed forces, and we have got persons
who are experts in military history, we have
got persons who are experts in weaponry,
persons with personal experience of war,
and if we gather these talents, we can
certainly avoid the mistakes that England
made or Russia made before they faced
‘war.

I recall to you the happendings of the
House of Commons in 1934-35. In 1934,
in the month of March, Mr, Baldwin assured
the House of Commons that England was
better prepared for war than Germany and
that the Royal Air Force was stronger nu-
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merically as well as qualitatively, than the
Luftwaffe. Again on the 3rd April be
assured the House in reply to a question by
Mr. Churchill, just as we receive assurance
in this House, that they were prepared for
war and that they were stronger than Ger-
many, the RAF was stronger than Luft-
waffe. But six months later when Mr.
Eden went to Berlin, Hitler boasted there
that the Luftwaffe was stronger numerically
than the RAF, and Mr. Eden thought that
bhe was being bluffed. The next day 600
aircraft of the Luftwaffe flew past Mr.
Eden. When Mr. Eden came back and gave
this report to the Prime Minister, and when
he spoke to Mr. Baldwin, Mr. Baldwin had
the courage to stand up in the House of
Commons and say that they were wrong. He
said, “I apologize to the House; wc were
wrong in our assessment of our future stren-
gth and the future strength of the enemy”.
He categorically apologized and he also said
that the responsibility was not of one
man, the whole Government was responsi-
ble, the whole Government was to be blam-
ed, and he added that from then on they
would follow a policy that would bring the
RAF to a better state of preparcdnesss than
the Luftwaffe. So, a single man can make
mistakes. Defence is such a matter where
if you make mistakes, you will go under
foot, you will go under the subjugation
of a foreign power.

In this country fortunately we have had
people who understand the principles of
Defence, who understood how the Defence
of a country under the democratic set of
Government like India should be conducted.
One such peron was Netaji Subhash Chandra
Bose. But nowhere do we honour his prin-
ciples of Defence, nowhere are his
writings on Defence taught, nowhere are
his theories studied and the worst of all is
that, in our Armed Forces, the top-brass has
pot yet reconciled itself to the fact that
Netaji’s act was a patriotic act like the act
of Washington in secking the help of Ger-
mans to oust the Britishers,

Now this mentality for wanting peace
creates in the sub-consciousness a wishful
thinking that there is peace. Sometimes
our Defence Minister or the Government
or the other Ministers, in their wishful
thinking, may become victims of imagination
and they will deny that therc is any threat
to the country, or when the threat does come
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-[Shri Ranjit Singh]}
and when it is too near, they will not be able
to combat it with full force because there is
this mentality of peace. Therefore, 1 appeal
to you to accept the formation of such a
Committee. With due reverence to the
present Defence Minister, I would say this
T know his great qualities; T know his great
performance in the United Nations; he was
one man who outdid Mr. Bhutto; 1 know
what he has done for this country. But
then, we cannot always have a square peg

in a round hole, specially in regard to De-
fence.

He is a person very well informed on
foreign policy, possibly. But, on Defence,
he is the person who made the statement in
the House that he would accept Pakistani
intrusion upto 20 miles into this country.
At times he has given wrong information to
this House without meaning it. 1 make it
clear again that I do not say that he in-
tentionally misleads the House, but, I do
say that he sometimes is misinformed
by his officials and the officials supply
to the Defence Minister only the informa-
tion which they think he should know,
not what is needed by the House. The
Defence Minister did not know that the
Emergency Commission officers were also
commissioned from the Ranks. He denied
this in the House. In reply to a question on
Emergency Commissioned Officers he said
that he did not think that they came from
the Ranks and that they came from the civil
population.

THE MINISTER OF DEFENCE (SHRI
SWARAN SINGH) : I never said it.

SHRI RANIJIT SINGH : It is on record.
If you deny it, then I will bring in a privilege
motion.

SHRI SWARAN SINGH : There is no
need of privilege motion. I thought I have
clarified when that matter was discussed
here that there are a large number of people
who have been promoted from the Ranks
and they find it difficult to go back to those
positions.

SHRI RANJIT SINGH : This is the
first time that the Minister denied it. The
records may be seen. I wanted to bring in
a privilege motion. I knew that it was a
minor matter. Probably the Minister was
misinformed, but later on somebody gave
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him the correct position. It is good that at
least you seck information later on.

SHRI RANDHIR SINGH (Rohtak) :
Do not spoil a very good speech, Major ?

SHRI RANJIT SINGH : Because I
criticise your Party, I spoil the spech ?

SHRI M. L. SONDHI (New Delhi)
Otherwise, let him come over to our side.

SHRI RANJIT SINGH : We are here
concerned with truth. We are not concer-
ned with the Party. Let the Congress Party
give a proper lead and we will be behind it
as we were behind it in 1965 September.

SHRI RANDHIR SINGH : Very good,
that should be the spirit.

SHRI RANJIT SINGH : The State of
our army is not what it should be. We
have brave jawans. We have brave officers.
We have good leadership amongst them,
but, unfortunately that good leadership
hasnotgot a hold on the Army. The
general degencration of the morals in the
entirc country has also seeped into the
Army and we must accept that when there is
general deterioration, we cannot keep the
Army completely aloof. Therefore, we have
an Army now whose top brass, some of
whose leadershp is out of tune with the na-
tional aspirations. Who is going to curb
the tendency of run-away gencrals who
some day may run away with democracy ?
Who is going to control it ? Not one man.
It has to be a combined effort, the partici-
pation of the whole House and as far as
possible, of all Parties, and these people can
go into not only the defence preparedness of
the country but also in bringing about that
affinity and unity of the Kisan and the
Jawan which Shastriji dreamt of.

SHRI JYOTIRMOY BASU (Diomond
Harbour) : But what about indiscriminate
use of Army for furthering the political
cause and aggression ?

AN HON. MEMBER : That is a differ-
ent thing.

SHRI RANJIT SINGH : I have talked
to my friend Mr. Basu privately and I find
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he has got personal experince. I find he is
as much concerned about the defence of the
country as all of us are. I have always
understood it.
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SHRI JYOTIRMOY BASU : How did
you understand me ?

SHRI RANJIT SINGH : I have always
understood it and even to-day I understand
it about you. I am not talking of your
Party.

1 give an example of the treatment of the
Emergency Commissioned Officers. We
know that the entire House was concerned
about them. We know probably the present
Defence Minister was concerned about
them very much. I know it. But the
officials and bureaucrats combined to mis-
lead him and they told him that ‘We want
the Army young. Therefore, these people
must go out’. This way they shunted out
these men of 30 or 35 years and at the same
time, they increased the retirement age which
extended the service limit of 600 officers who
were on the verge of retirement by two years.
I put it to you and I believe it will be accept-
able to you that the officers and the top
brass can fool one man for all times, but they
cannot fool many men for all times. They
can fool them for some time but they will
be caught. That is why it is better to have
defence in the hands of many men. They
may not have a big committee, but they may
have just a selected body or committee.
Of course, the argument will be advanced
from the side of Government that our se-
crecy will go. But where is the secrecy that
they want to maintain in the matter of
defence ? Do they not realise that today
they are there is power but tomorrow we may
be there. So, from whom are they going to
keep the things secret ? And look at their
sense of secrecy. In the Army, they circul-
ate a pamphlet called ‘The Chinese Army’
wherein the details of the Chinese army are
given, and the organisational pattern and
system of the Chinese Army is given and so
on and the pamphlet is marked‘Top Secret’.
Again, there are pamphlets giving the recog-
nition features of Chinese aircraft and Pa-
kistani aircraft, and these are all marked
‘Secret’ or ‘Top Secret’ I think these are
something that should be displayed every-
where.
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SHRI INDRAJIT GUPTA (Alipore) :
All wrong information only.

SHRI RANIJIT SINGH : So, I have to
make a further appeal and also to refute the
argument which I can visualise from Go-
vernment in advance, because I have talked
to the people who are going to give him the
answer ; and I know the answer that he is
going to give.

While I round off my speech for today,
1 request that hon. Members may kindly
go away with this thought in their mind that
there is some substance in what I have
appealed for. 1 have not appealed for a
particular committee consisting of all the
Opposition Members. Let Government
have a committee of the Congress Party
only. I am sure that if they have a com-
mittee of that type, they will not commit the
blunders in defence which we have been
committing in the past. I am sure my
hon. friends Shri Randhir Singh and Shri
G. S. Dhillon would not permit the pro-
gramme of manufacturing a fusclage here
and manufacturing the engine in Egypt.
1 am sure that national interests will be safe-
guarded. Then, we would not be selling
our telephones in the market and buying
them back at four times the price when a war
starts. These are things which we have
failed to take note of. .This committeo will
safeguard such things.

18.03% hrs.
[MR. DEPUTY SPBAKER in the Chair]

Since it is nearing 6 p.m. and we have
to take up the half-an-hour discussion now

1 shall discontinue my speech now and
continue it in the next session.

18.04 hrs.
EX-1.N.A. PERSONNEL*

MR. DEPUTY SPEAKER : Now we
shall take up the half-an-hour discussion,
Shri Samar Guha.

SHRI SAMAR GUHA (Contai)
1 would begin this discussion on the ex-
INA personnel by paying my homage to
those great fighters of the INA and also
to the great heritage of Netaji Subhas
Chandra Bose’ and those who have given

*Half-An-Hour. Discussion.



